
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PTINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION No.293/2023 

 

IN THE MATTER OF: 

 

YOGESH MAINI & ANR                                …APPLICANT 

VERSUS 

STATE OF PUNJAB & OTHERS                       …RESPONDENT 

                                                            

INDEX 

 

 

                                                        THROUGH 

Date:18.09.2024 

Place: New Delhi 

 

 

NAGINDER BENIPAL  

ADVOCATE 

CHAMBER NO.403, LAWYES CHAMBERS BLOCK-1, 

SHERSHA ROAD, DELHI HIGH COURT, DELHI-110003 

Contact: +91 99 99 32 92 99 

chambersofnaginderbenipal@gmail.com 

S. 

No. 

                                      PARTICULARS PAGE NO. 

1.  Additional Reply on behalf of Respondent No. 2 

Municipal Corporation, Ludhiana, In Compliance 

with the other Dated 06.09.2024 Passed by THE 

HON’BLE NATIONAL GREEN TRIBUNAL   

 

 

 

2.  ANNEXURE -1 

SUPPY OF 60MM THICK PERFORATED 

INTERLOCKING TILES FOR WEST 

CONSTITIENCY 

 

3.  ANNEXURE -2 

SUPPY OF 60MM THICK PERFORATED 

INTERLOCKING TILES FOR SUB ZONE D3 
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